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Financial Assistance Given by Financial 
Institllti()n~ and State Indu'!Itrial 
Corporation for Capital Formation 

]4. SHRJ RAM I,AL RAI-U : Win the 
Minister 

State: 

of FINANCE be h~ased to 

(a) the total amount of foreign ex-

chang\..' illVC'ltl'd by Ilon-rc'.idcnt Indian,,; in 

India and the l1amc~ of c 11l ~ll1ic,  in which 
invc~trncJ1h We'I l' m;tdl' and th(" pel ccntagc 

of share in each COlllp .. II1Y that have to be 
allowed for non-,c"idcnl Indian'.; 

(b) \\helher any :-.llIdy has heen made 

by Governmellt or allY of itl"., agencies on 

the role of finallClal in-..Lltutiolls und State 
Industrial COIpOI"<ltlOn-., and if -'0, the 
total amollnt of fill,lllcial ;h,i"talH.:e given 

by such cOlpolalioll-' for tIll' llr ~e of 

capital 1\)lmat\l)n~ 

(c) the effort maul' hy corpora te sector 
in relation to the ;1-."i'.tallcc given by finan-

cial in:-.titlltion; and 

(d) thc -.han: or c m anic~ rc .... i ... tcred 

under MRTP Act 1,1 iotal a ,'.j-.tancc giv~n 

by State [ < i na n~ I~d Corp'}f i.I lion'> and State 
Indu .... trial fkvdopmcnl C()rporation ? 

TIfF nrptJTY MINISTER IN TilE 

MINISTRY ot· IINANCE (SHRI 

JANi\RnIlANA POO.lARI) : (.1] Accor-

ding to data availahle with llw e~cJ'vc 

Bank of Illdi,l, IIlVl'-.llllcnt IlI:Hk III 11 1(.11 a 
hy 1101l-lc .... idcnh oj' Indian natlonallty/ 

origin, -.inc(' ApI II, II)S2 i-. a ... follows: 

(i) POI tfolio illvc'\lmcnt on rcpatria-

tioll <1'. wdl a'> llol1-rcpratriatlon 
h:l'.'" upto J().I).I ()XJ : f{ .... 2().S979 

cr r~'\. 

(Ii) DIn:ct HlVl".;tmcnl on non-rcpatl ia-

tion ha"j', \lpt\) Jt.12.t9X\: Rs. 

15.71) clorel".,. 

(iii) nil ect invc .... tment on repatriation 
hasi ... for ",hidl propo<\al havl' been 
arprovl..'d uptn Jl.12.19XJ: Rs. 

103.67 cron.'I\. 

Names of companies in which invest-
ments were made ilnd the percentage of 

share in each company allowed to non-

resident Indians cannot be furnished, in 

view of the confidentiality attached to in-

vestments by non-resident Indians through 

their banks in India. 

(h) The role and functions of the 

financial institutions IIrc under continuous 

review by the Government. In terms of 

section 9(1) of the Industrial O('vciopment 
Rank of India (lOBI) Act, ]964, the (DBr 

hal) heen assigned an apcx role in relation 

to the functioning of the all India and 

State level financial institutions. Accor-

uingly lOBI hili; bCCT1 taken steps to regu-
late and strcamlll1e the operational 

strategy of the State Industrial Develop-

ment Corporations (SIDes) by adoptIng a 

s ~ tem of performa nec budget i ng. J 11 the 

Financial year 1981·g2 all the SIDes in 
the country sanctioncd an aggregate 

financial assistance or Ro;. 274 crorcs and 
disbursed an aggregate financial assistance 
of Rs. 179 crores. 

(c) The financial institutions sanction 

a:-.si'\tance for spccifi<..' projects a fter deter-

mining the economic viability and technical 

fea .... ibility of tht! project'.. The institutions 

ensure through their follow-up that the 
amollllt') arc u~ed by the pi OI1lotcrs for the 
purpo\e for whith thc~l' arc sancti oned. 
Normally thc promol\:rs arc required to 

contribute 20(;() of thl' Plojcct cost and 

maintain £) debt equity I alio of 2 : J for the 
project. The ... e nOJ'/1l'\ a I l' howevl.:r appro-

priatl'ly relaxed in the C:J-.l' of projects 
bcing sct lip 111 IlJlljba(:kw:tlJ areas, projects 

promoted by technICally 41lalificd ~Ind local 

C'nlre rencur~ and capital Intensive 

projects. 

(d) Thc present data collecting system 

does not yield data relating to assistance 

extended to MRTP compalllC'. by the State 

Financial Corporations (SFCs) and State 
Industrial ev~l lllcnt t 'orporations. 
Since the SFCs aJ'e prevented in terms 

of section 2~ of the spes Act, 1<)51, from 
granting any form of assistanl'c to any 

industrial concern in respect of whkh the 
aggregate of the paid up shale capital and 

free reserves exceeds. One crore of rupees 

and as the SFCs can not at any point of 

time sanction assistance in excess of Rs. 

30 Jakhs to a company III section 26 of 
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the SFes Act, the share of MRTP com-
panies in the assistance sanctioned by the 
SFCs is likely to be considerably less. 

Wholesale and Consumer 
Price Index 

15. SHRI SURAJ BHAN: WIll the 
Minister of FINANCE be plea<)ed to state the 
wholesale price index and consumer price-

index of cereals, tea, coffee, salt, fueJ during 
the (i) last week of March 1977; (ii) last 
week of February 1979; (iii) 2nd week of 
January 1980 and (iV) Jast wet'k of Decem-
ber, 1983 ? 

THE MINISTER OF FINANCE (SHRI 
PRANAB MUKHERJEE) : The desired in-
formation is given below: 

Index Numbers Of Wholesale Prices 

(Base 1970·71 = 100) 

Last week 

of March 

1977 

1. Cereals 158.8 

2. Tea 352.2 

3. Coffee 136.4 

4. Salt 138.7 

5. Fuel, Power, Light 

& Lubricanb 232.0 

(P)-Provisional. 

Consumer price index numbers 

individual commodities. 

Decline in India's Share in World 
Export Market 

16 SHRI K. MALLANNA: Will the 
Minister of COMMERCE be pleased to 

state: 

(a) whether it is a fact tha t India's 
~hare in the world export market has 

dccJwed over a period of timc~; and 

(b) if so, to what extent, alongwith the 

names of items? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI P.A. 
SANGMA) : (a) and (b) India's relative 

share in wodd exports was 0.41 % in 1981 

as against a share of 6. ~  in 1970. Owing 

to phenomenal increases in prices, the value 
of world trade in crude oil and petroleum 

products experienced a quantum jump in 
this period, which increased the share of 

Last week 2nd week Last week 

of Feb. of Jan, of Dec. 

1979 1980 J 983 (P) 

157.2 183.8 253.4 

202.9 245.0 462.4 

127.9 J32.0 184.3 

198.R 267.4 226.9 

240.3 295.5 490.5 

arc not compiled separately in respect of 

oil-exporting countrie<; in world trade. At 

the "ame time, prices of fcrtili')ers, chemi-

cal", manufactured intcrmcdinte and capital 
good\) also rose, thereby afTccting the value 
of worlJ tlade flow\. On the other hand. 
world trade in pi imary c mm ditie~ and 

traditional manufacfules, which stiJj con-
stitute a large portion of India's exports, 

increased relatively ~I l . Hence, there 

was some decline in India's share of world 
exportli. 

The main items of India's exports, 
whose share in world exports declined over 
the years include tea, animal feed, cotton 

fabrics (woven), woven textiles (non-cotton), 
lea ther, iron & ~tccl ctc. As against this, 

itcm<) like fbh. sugar, leather manufactures, 
pearls & preciou') .,tone", clothing, engineer-
ing products etc" increased their relative 
share. 




